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Lisimg Fees by Guwahati Stock
Exchange

1003. SHRI JALALUDIN ANSARE
Will the Minister of FINANCE be
plcased to state:

(a) whether Guwahati Stock Exchange
{(GSE) has to realise huge Lsting fees
from various companies listed by jt; if
so, the names .of such companies along
with the defails of the respective amounts
to be realised from each such company
at present and the details of steps taken
0 r'ea]ise the‘samg;

(b) whether GSE has been following
the system. of accounting.of listing- fees
on -accrual basis and pot. on actua} basis;
if so, the reasons therefor;

(c) whether the practice followed by
GSE hag resulted in gross anomaly in
calculating the surplus of income over
expenditure and presently such surplus
as shown by following this practise is
almost ﬁctliious;'if 80, what remedical
stepg are proposed in this regard;

(d) the names of companies listed by
GSE during last three years and in the
earrent year so far; and

(©) the details of soecific stems taken by
the council of manacement nf GSE dve-
inp its current tenure to increase the
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THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRiI M, V.
CHANDRASHEKHAR MURTHY): (aj
The Guwahati Stock Exchange has indi-
cated that the total onistanding listing fees
vet to be realised by the Exchange is Rs.
7,40,737. The namecs of the companies and
corporations und the amounts of listing
fees to be ieaiised by the Siock Fxchange
are given in Statem=n-1. (See below). Ir
order to realise the outstanding listing fees.
the Stock Exchange has been regulayly

coitesponding with the concermed  com-

' panies/corporations and. has also. issued

notices for delisting of securities in-some

cases

(b) Yes. Sir, The Guwahati Stock Ex-
change is a company registered under the

~ Companies Act, 1956 and, accordingly, is

required to maintain its books of accoubt
on accr_ual basis in terms of the prpvisit)m
of Section 209(3) (b) of the Act. -

(c) According to the  Stock. Exchange.
the practice of accounting of listing fees

) . \
on accrual basis has not created any amo-

maly in its financial position, particulady

since there has been some recovery of the

receivables, Therefore, the question of
taking remedial steps does not arise.

(d) The names of the companies ‘hsted
by the Exchange during the last * three
years and in the current year so far are
given in Statement-TL. (See below).

(e) The Stock Exchange has been com-,

municating with various companies fo gef’
their securities listed on the Exchange,

»
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Name of the copmpanies and corporations and the amounts of listing fees to be realised [rom

them dy the Guwahati stock exchange

Name of the company

Assam Ispat Lted.

ABC Commercial Co. Ltd.

Assam Oshzan Ltd.

Betecl Comm. Ltd.

B.T. Syndicate Ltd.

B.G. Tndustries Ltd. .

BDBS Associates Lid.

Chitrok('>0t Finance Ltd.
Chairshma Engg. Ltd.

Druzhba Engg. Ltd.

Ginnis Sons Ltd.

Guardian Leasing Ltd.

Indian Railway Finance Corpn. Ltd.
Inducon India

IBP Co. Ltd.

J.P. India Ltd. .

Khetawat Chemical & Fertiliser Ltd.
Kamalex Ind. Ltd.

Mayukh Commercial. .
Maporama Enterprises Ltd.
Manipur Pharmaceutical Ltd.
Movie India Ltd.

North-East India Export & Impost
Purbanchal Finance Ltd.

Radhika Traders Ltd.

R.K. Iron Co., Ltd. .

R.K. Commercial Ltd.

Shree Vijay Ind. Ltd..

Sangril Commercial Ltd.

Rs)

8,400.00
11,700.00
23,400.00

2,550.00
4,200.00
8,400.00
600.00
23,400.00
.4,200.00
11,800.00
4,200.00
8,400.00
1,27,600.00
8,400.00
1,500.00
1,425.00
19,125.00
10,200.00
2,550.00
$,062.50
30,000.00
8,400.00
25,000.00
16,800.00
4,200.00
9,562.00
1,650.00
£,400.00
1,800.00
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1 2 3
30. Scottish Assam (I) Ltd. . . . . - . . . 4,200.00
31. Saurabh Ind. Ltd. . . . . . . . 3,600.00
32, Starline Ispat & Alloys Led. . . . . . . . 16800.00
33. Tunkai India Ltd. . . . . . . . . . 1.650.00
34. Unit R Trust of India . . . . . . . . 2,85,562.00
35. Victoria Trade & Ind. Ltd. . . . . R . L. 10,200.00
36. Yacth Trade & Finance Ltd. . . . . . . . 20,100.00

Statement-TT

Namg of the Companies listed by the Guwamati Stock Exchange during the last
three years and the current year so far.

1. Guardian Leasing Ltd.

2. Baid Commercial Enterprises Ltd.

3. Mazda Industries & Leasing Co. Ltd.,
4. DBongagaigaon Refinery & Petrochemical Ltd
5. Prag Bosimi Synthetics.

6. P.R. Textile (I) Ltd.

7, Sarwapriy Products Ltd,

8. L B. P. Co. Ltd.

9. Thirani Project Ltd.

10. Dhunseri Tea & Industries Ltd.

11. Anjney Investments & Trading Co. Ltd.
12. Sichitra - Finance Ltd.

13. Haileyburia Tea Eastate Ltd.

14, Kohinoor Industries Ltd.

15, Kotharl Fermentation & Biochem Ltd.
16, Kanakdbhara Trade & Industries Lt

19. Bbharti Udyog Lid.

18 Radiee & Co. India Ltd.

19. Charishma Engg. Ltd.

98, Sikharkunj Traders Ltd.

M. Kumi Agro Industries Ltd.

2. Rabn] Commercials Ltd.
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23, Snow White Metals Industries Ltd.
24. Graceful properties Ltd.

25. Vikash Trade & Industries Ltd.
26. Kothari Soya Ltd.

27. Bengal Tea & Fabrics Ltd.
28. Progressive Services Ltd.

29. Abhinav Commercial Ltd.

30. Brook Bond India Litd.

31. L J. Automobile Ltd.

32. Premier Cereals Ltd.

33. Eastern Mining Ltd.

34. National Plywood Ind. Ltd.

35. Kusum Agrotech Ltd.

36. Industrial Cables () Ltd.
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